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already there. They are bound to have an 
impact on the total export and certain 
insti tuti ona1 mechanisms have a) 0 been 
instituted and I hope that everything taken 
together we will be able to ov rcome these 
diffiulties. 

SHRI INDRAJlT GUPTA: From the 
statement which has been laid on the 
Table. and the figures given it is a matter 
of deep concern that between Ja t year and 
this year, that is for April to July 1984 as 
compared to' April to July 1985 it is not 
that the value of the exports b ve fallen very 
much . 10 fact, they bave increased slightJy 
according to this figure, but what has 
happ ned is tbat the value of imports has 
gone up tremendously. From 4,634 crores 
last y ar it has gone up to Rs. 6,021 and 
odd crores this year because of the trade 
deficit goiog up by Rs. 3,021 crores. I 
'Would Ilk to know, from the hon. 
Minister, firs tly, whether this v ry ·sharp 
increase in the imports is not the direct 
result of tbis indiscriminate policy of 
import liberaJjsation which the GOvelnment 
is now pursuing aod secondly whether this 
position is likely to worsen in view of the 
fact that as far as our exports are con· 
c rned, the protectionist barriers of some 
other countries are not being lowered at 
aU but are being increased. But there is a 
news item which bas appeared, which I 
wou ld like him ither to confirm or explain. 
that the USA has r centJy named India 
and some oth r countries as blocking a 
new round of trade Hberalisation talks and, 
ther fore, threatened some action against 
them which may be to strike them from the 
li st of beneficiaries of the generalised 
yst m of prer r nces that a)Jow duty free 

entry into the USA of raw materials and 
simple rna ufa~tur d products from otber 
countrie '. Tha t is a sort of threa t they 
are usiog . If that t kes place, then the 
v lue of our exports wilJ go further down 
and imbalance in the trade will become 
eveD greater. How is the Government look-
ing t thi 1 

SHR RJUN SINGH: So far as the 
fir t part of the Que tion i concerned, I 
would agree i tb the hon. M rober that the 
import have on up. But if you 100 at 
ector in which they have one up, I think. 

it would ot b correct to ay tbat tb yare 
th di ct r ult of tbe Jab r li ation policy 

which was declared on 12 April. 1985 
it elf. Therefore, it could not have had 
ucb an effect tbat within two month 

everything went heywite as i being 
suggested. Tbe fact is tbat tbere has beon 
In increase in import of machinery and 
tran port equipment and fertili sers. All 
these tbings are naturaJly meant for invest-
ment to increase production and whicb will 
utimately reflect in the growth of exports. 

SHRI INDRAJIT GUPTA: Not at 
the cost of our 'machinery manufacturers . . 

SHRI ARJUN SINGH: That is not 
the point . Regarding the second a pect 
which ha been referred to, I think, that is a 
different matter which can be dealt with as 
and when it occurs. (Interruption) * * 

MR. SPEAKER: Not allowed. 

DR. KRUPASINDHU BHOI : It has 
appeared in the press that due to import 
liberalisation policy our trade deficit is now 
more than Rs. 3000 crores. At the time of 
preparing the import libera/isatioo policy, 
bad the Ministry taken cognisanco of the 
recommendations of the 38th conference of 
the All ' India In titute of Researcb and 
Development which was founded by Pandit 
Jawaharlal N ehru? If so, have tbey sug .. 
sested that the Government can import 
machinery moderni ation or expansion or 
not, as the cientists are in great doubt on 
th is 1 

SHRI ARJUN SINGH: So flir as tbe 
quos ti 0 [1' of t king iato consideration the 
recommenda tions of any xpert group is 
concerned, they mu t have be 0 taken into 
consideration. But what is being suggested 
again is that a1l this has happened becauso 
of the liberalisatioo of import. Tbat is not 
factually correct. 

Wbolesale Price Index 

83 . SHRI RAMASHRA Y PRASAD 
SING : Will the Minister of FINANCB 
be pI ased to state: 

( ) whether it i a (act tbat the whole-
sale price index bas come down; and 

•• Not recorded. 
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(b) if so, the details thereof? 
. 

THE MINISTER OF FINANCE 
(SHRI VISHWANATH PRATAP SINGH): 
(a) and (b). Y s, Sir. The \Vb I ale Price 
Index has declined from 365.9 as on 3rd 
August, 1985 to 358.7 on 2nd November, 
1985 i.e. by 2 per ccnt. 

[Tr(lmiation] 

SHRI RAMASHRAY 
SINGH: 1 want to know that wh n there 
has been a decline of 2 per cent in the 
wholesale Price Index, why is th ... re so much 
increase in the retail prices in the markd ? 
If what you have stated is true, how is it 
that a p n which used to cost R . 2.25 with 
the retailer DOW costs Rs. 3.00? When he 
says that there has been a decline of 2 per 
cent in the wholesa le Price Index, why the 
retail prices are going up ? 

• 

SHRI VISHWANATH PRATAP 
SINGH: The wholesale Price Index is an 
average index. It is jll t po sible tha't prices 
of some commodit ies m ight have gone up, 
because we see tbat the prices of tea. 
coffee, jute, oilseeds , eo ible oils, oil cak s 
have registered a decline " Juring the first 
four months of tbe current financi a l year; 
it was ye terday only that there Wtl ~ dis~ 

cu sion that the prices have fall en. It is 
true that the prices of sugar, fruits and 
vegeta bles have gone up. I t is ju t po si ble 
that the prices of some corom ditie have 
increased whereas in resp ... ct of some otbers 
the prices have fallen. The Wholesale 
Price Index gives the complet pictur. So 
far as the Question of consumer Price Index 
is concerned, there ha c; been a decline in 
its rate of increase. In July, the incre se was 
I.S per cent. in A Jgu ~ t. it was O.S pcr cent 
and in September, it was ju t 0.2 per c nt. 
The rate of increa e ha been contai d. 
A r ply could have be~n given had he asked 
about some specific commodi ie. Some 
light could have been thrown on the 
situation r garding sug. r and other com· 
moditie . But the hon. M mb r has not 
indicated aoy commodity specifi·.:allyand 
as such it is not clear in r sp ct of which 
commodity he w ot the reply. 

SHRI RAM SHRA Y PRASAD 
SING . Mr. Speak r, Sir, fr m the r ply 
aiven by the hOD . Mini t r. it i clear Cbat 

there are two modes of production, i.e., 
agricu] ural and industrial. The hon • 
M i isler shou Id have clearly Sfa ted that 
prices of indu ·trial products have iJcr a cd 
wherea tho e of agricultural produce have 
fallen. I want to koow from the hone 
Minister why there has been increase in the 
industrial product and why the price of 
agr.icul tuf I produce have declined? 

SHRI VISHWANATH PRATAP 
SINGH: Mr. Speaker, Sir, this is not 
true that the price of aJ) agricultural com-
mOdities have fallen. The prices of sugar 
gur, frui ts vegetables and even pulse hav; 

. iner ased. Rice has also registered a smaH 
increase. Thus, tbe prices of agricuJruraJ 
produce have also increased . Thi j oor a 
fact that prices of aU agricultural com-
modities bave faUen, 

SHRI RAM PYARE PANIKA : Mr. 
Speaker, Sir, r want to know from the 
hon. Minister whether it is a fact that tbe 
States are unable to lift rh" quota of 
various commodities allotted to them by 
the C~nt re in time? According to our 
informCUion, if tbey are not able to lift 
their quota for the month of October 
facili ties of controlled commodilie' 
suppo ed to be provided to the people in 
far Bung areas cannot reach them. As a 
result t.hereof, the prices in the market go 
up. Will the hon. Minister give a surance 
in this Hou e that the commodilie alloH d 
by the Cen tre to the State are lift d by 
them in time? 

SHRI VISHWA ATH PRATAP 
SINGH: Mr. Sp 'a ker t Sir, this problem 
came befo r us in the beginning, but now 
the Central Government have solved thi 
problem byes ablisbing coordinatioD with 
tbe State Governments. Ther w ome 
transportation problem earlier which ba 
since been solved. A decision ba recently 
been taken to supply wb at within the 
reach of tbe poor section of the society by 
s Iling it at a . ub idi ed pric ; ev n in the 
op n market, wh at will bold t a fix d 
price. This is a big t P to r du ptic 
and ' t ha een t ken in tb int r st of tb 
p or. 

. R . J U A RA: Mr. 
Sp a er, SJr. th bon. Fin nce Minist r b 
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"taled that the price of agricultural com-
moditi hav g ne up. I want to know 
from the bon. Mini ster whether the prices 
rose when the commodities were releas d 
from the godowns of the trader in the 
market or at a time when the farm er sold 
them to tbe traders 1 In my view the prices 
have risen when the commodities were sold 
to the farmers and the consumers by the 
traders. The prices did not ri e when they 
passed on to traders from the farmers. 

SHRI VISHWANATH PRATAP 
SINGH: Mr. Speaker, Sir, the hon. 
Member has rai ed a very pertinent ques· 
tion. It was because of this that the 
Oovernmen t announced the prices of sugar~ 
cane in time and allowed an increas there-
in. It was decided in respe~ t of oil seeds th ut 
Vanaspa t i J ndustries would use 10 per cent 
indigenous oil and an increase has been 
effected in the quantum of imported oil, so 
tbat the farm r could know about it and 
get remunerative price. The increase has 
been allowed keeping both these factors in 
view. 

lEngli h] 

Buy.Back Arrangements with Italy 

*84. SHRI AKHTAR HASAN: Will 
the MiIJister of COMMERCE be pleased 
to state: 

(a) ~heth .. r a del gation from the 
Commission for Industry and Comm rce of 
Italy vi ited Ind ia recently; 

(b) if so, the subj cts di cussed during 
discussion with them; and 

(c) whether the visit has contributed to 
boo t buy-back arrangements with tbat 
country? 

HE MINISTER OF COMMERCE 
(S RI ARJUN SINGH) : (a) Y s, Sir. 

(b) The deleg rion from the Commi ion 
for ndu try Q nd omm rc of lh Italian 
Ch mb r of Deputi xchan d view on 
c mmer ial 1J con mic r lat 00 b tween 
I dia and ta Iy. 

(c) Th lion wa not a buyer • 
d lin d c uJd not h ve b eo IDvolv d 
in oy busin tr n ction. 

(JralAnswer3 

[Trafulation] 

SHRI AKHTAR HASAN: Mr. 
Speaker, Sir, will the hon. Mini ter pJease 
tell whether any a reement was sigoed with 
the delegation after xchaoge of views? If 
so, will thi House be taken ioto confidence 
about that ? 

SHRI ARJUN SINGH: Hon. Speaker, 
Sir, as I said earlier, this foreign 
delegation was a deligation from the 
Cb~mb r of D ~pu ties wnich is the 
ctlJunterpart of our Lok Sabha. They had 
come ooly for exchange of views and, there· 
fore, there was no question of signing any 
agreement with them. 

[Eric/ish] 

Karoataka's Share In Small Savings 
Collections 

*85. DR. V. VBNKATESH : Will the 
Minister of FINANCE be pleased to 
sta te : 

(a) whether Government of Karnataka 
have urged the Union Government to 
enhance the State's share of smal) savings 
coil ctions from 66 per ~ent to 7S per cent; 

(b) if so, whether the Union Govern· 
ment have take,) any decision in this regard; 
and 

(c) when the request of the Karnataka 
Goveroment is being acceded to ? 

THE MINISTER OF· STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Ye, 
Sir. A ugge tion to this effect was made 
by the Government of Karna .taka at the 
me ting of the National Savings Central 
Advi ory Board held on 27-9·1985 at N w 
Delhi. 

.. (b) and (c). It has not been possible to 
ace pt the uggestion io view of budgetary 
con traints and the liberal terms that these 
loan enjoy. 

DR. V. VENKATESH: ext to com-
mercial taxe and exci e, th sm J) saving 
is the major ource of mobili ing fuods (or 
development in th Sta tes. In spite of 
K rn t k b"in th fir t tate in the South 
in mobiJi iog the small saviog. the St te 


